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OPEN COURT 

CENTRAL ADMINISTRATIVE TRIBUNAL 
ALLAHABAD BENCH 

ALLAHABAD. 

Dated : This the --=2_4_t_h __ day of __ A_U_o_us_T __ 2004. 

Review Application no. 57 of 2004 
in 

Origin;l Application no1 111 of 19981 

- ,..._ - - 

Hon 'ble Mr. Justice s~.a• Singh. Vice-8hairm.n 
Hon'ble Mr. D1R. Tiwtfi, Administr&tive Member 

1. Union of India. through Gener al Manager. 
Central Railway. Chhatrapati Sh.ivaji Ter-minua. 
Mumbai. 

-2. 
North Central R..ilway. 
Jhan.si. 

3. 'lbe Senior Divisional Electricu Engineer (TRS). 
Centru Rulway. 
Jh.ansi. 

••• Applicants/ 
Respondents 

By Adv : St'i K.P. Singh 

VERSUS 

••. Respondent/ 
Applicant 

By N1v : •••• 
ORDER 

}1on, Mr. Justice s,a. Sinqh1 vc, 
Heard Sri D.P. Singh brief holder of sri K.P. Singh. 

1 earne• counsel for the r~iew .,petitioner and per used the 
pleadings. 

2. The OA was allowedvide orqer dated 17.3.2004 directing 

~b~ respondents no. 2 and 3 to CX>Dsider the appliciiflt .• for 

promotion to the post of Electr.ical P.itter Gr. X:II .nd for 

that purpose CCXldUCt 

wider law. ~ 

auch trade test as may be required 

.. 
• •.. 2/- 



Ir 

2. 

~ This review petition 1ldfS fi~ed on 04.06.200, ia 

barred by time illld the delay in filing review application 

has not been sufficiently expl.ined. That a part. on merit 

, also we find no ground is made out for recalling the order 
J~.t.-- 

dated. 17.03.2004. The ~pointsJ.__atf' to l)e rdsed have already 

been con.U.dered. The law is well settled that the review 

is not ~ppeal in ciisguise. 

4. The review application is• therefore. dismissed. 

~- 
Member-A Vice~man 

/pc/ 


